BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE BENCH
AT CHENNAI
OA No 72 OF 2023

IN THE MATTER OF:

MR. LINGAREDDY SHOBHAN BABU
w.een.. Applicant

Vs

UNION OF INDIA AND 13 OTHERS

.... Respondents

REVENUE RECORDS FILED BY TAHSILDAR R6

DATE- 23.09.2024

M/s MADHURI DONTI REDDY
ADVOCATE
STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH
A.P. POLLUTION CONTROL BOARD

#26, S2, Royal Castle, Gill Nagar Extension, Choolaimedu, Chennai — 600 094.

Mobile: 98407 98460 / 63831 21322,
Email: reddymadhuri09@gmail.com
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Village, Tada Mandal, Tirupati

District  wh iy &2
DatEd-E&D}'-zuzg. 0 appended their signatures below,

The signatures appended below all the residence of Kadaluru Village.
Occupation agriculture and agriculture cooly. Today i.e. 20-07-2023 the Tahsildar,
Tada enquired about the if any damages caused due to flow of Pamula Kaluva for
agriculture lands and Village. In the enquiry expressed the facts. The Pamula
Kaluva flow abutting to their Village. During the heavy rains flow of the Canal
increased year by year and submerged their land and lossed them. In addition to
this during the rainy season the flow high and the water flow in to their Village and
submerged. During the rainy season their Village lands having in low level and
their Village and their lossed in this circumstances, the persons purchaged the
lands abutting to Pamula Kaluva transported the soil earlier dumped stand about
14 feets in the land survey number 59 and 60 of Pulivendra Village. Therefore
their Village and Kattuva Village damaged severally. Hence to due justice to their
favour. The statement written on behalf of me. Read and heared and it is current.

1.S5d/- xxx
2.5d/- xxx
3.5d/- xxx
4.Sd/- xxx
5.5d/- xxx
6.5d/- xxx
7.5d/- xxx
B.Sd/- o
9.8d/- xxx
10.5d/- xxx
11.5d/-0xx
12.5d/-xxx
13.8d/-xxx
14.Sd/-xxx
15.5d/-xxx

// By mell
Sd/- xxx
V.R.0. 20-07-2023

// Before me / f’d_‘(ﬂﬁjj

Sdl- xxx \'Pyj
Tahsildar, ,,s(\"
. istrict
Tada, Tirupati Distric TAHSILDAR
TADA MANDAL,

Mrupathi District, A.P
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TRANSLATION

Slatemen
L of Villagers of residerkd of Konduru panchayal, Pulivendra Revenue

Village, T
G, Tada Mandal, Tirupali District who appended thelr signatures below.
Daled 20-07-2023

B

The signalures appended below all the residence of Pulivendra
Village. Occupalion agricullure and agriculture cooly. Today |.e. 20-07-2023 the
Tahsildar, Tada enquired aboul the if any damages caused due to flow of Pamula
Kaluva for agriculture lands and Village. In the enquiry expressed the facts. The
Pamula Kaluva flow abulting to their Village. During the heavy rains flow of the
Canal Increased year by year and submerged lheir fand and lossed them. In
addilion to this during the rainy season the flow high and the waler flow in to their
Vilage and submerged. During the rainy season their Village lands having in low
level and their Village and their lossed In this circumstances, the persons
purchaged the lands abutting to Pamula Kaluva transported the soil earlier dumped
stand about 14 feets in the land survey number 59 and 80 of Pulivendra Village.
Therefore |heir Village and Kattuva Village damaged severally. Hence to due
juslice to their favour. The statement written on behalf of me. Read and heared

and it Is current.

1.5d/- o
2.5d/- xxx
3.5d/- xox
4. 5d/- xxx
5.5d/- xxx
6.LTI - xox
7.LTI - x0ex
B.LTI-»0x
9.LTI- »orx
10.LTI- »xxx
11.5d/-x0x
12.Sdl-00x¢
13.5d/-x0x¢
14.5d/-x0cx
15.5d/-xxx
16.Sd/-x00x
17.Sd/-00¢
1B.Sd/-00x

I By me /f
Sd/- xxx
V.R.O. 20-07-2023
/1 Before me /f
Sd/- xxx
Tahsildar,
Tada, Tirupali District

J st /O

TAHSILDAR
TADA MANDAL,
firupathi District. A.P
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Rc.B.259/2022

Office of the Tahsildar,
Tada, Dated.08-06-2023

NOTICE

Sri N.Arunachalam and others , resident of Anna Nagar, Chennai
Tamilnady State levelled the land with soil

permission taken for tansport the sand or not ? if yes submit the permission

e date of receipt of this notice. I not

documents to this office with in 7 days from th
action will be intiated basing on the records available.

It is further informed that to submit written explanation for what

purpose the soil transported into the land and along with documents relating to the
land available with You and E.C.s to this Tahsildar, T

ada with in 7 days from the
date of receipt of the notice.
Sd/- xx
Tahsildar
To

Tada
1.8ri N.Arunachalam S/o Narayanan, ™"

Avenue, Anna Nagar, Chennai-600 040
2.Sri Ch.Venkateswarlu S/o Pullaiah, 6 Avenue, Anna Nagar, Chennai-600 040
3.SriAV.S. Rao S/o AC. Unnaiah, No.1

Valluvar Street, Arumbakam, Chennai
4.8ri M.Chennakesavulu S/o Dasaradharamaiah, No.161,AnnapilIai Street,
Chennai-600 001

5.Sr1i A.Sreenivasulu Reddy S/o Narasa Reddy, Door No.33-1. Tyagarayapillai
Street, Seven Wells, Chennai-600 079
6.Sri S. Penchala Redd

Yy S/o Poli Reddy, No.6 Namballavari Street,
Chennai -600 079
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Date :10.06.2023
IF'rom

1) N. Arunachalam, S/o, Narayanan,
Aruva Avenue, Anna Nagar, Chennaj — 600 040,

2) Ch. Venkateswarlu, S/o. Pullaiah,
Aruva Avenue, Anna Nagar, Chennai — 600 040,

3) AVS Rao, S/o0. AC Punnaiah,
No.1, Vallur Street,” Aruambakam, Chennai.

4) M. Chennakesavulu, S/o. Dasaradhamaiah,
No.161, Annai Pillai Street, Chennaj — 600 001

5) A. Srinivasulu Reddy, S/o. Narasareddy
D.No. 33-1, Thagyarai Pillai Street, Seven Hills, Chennai — 600 079,

6) S. Penchal Reddy, S/o. Polireddy
No.6, Nambalavari Street, Chennai — 600 079.

To

The Mandal Tahsildar,
Tada Mandal.

Respected Sir,

Sub : Reply to your notice dated : 08.06.2023.
Ref: Rc.B. No. 259/2023, dated : 08.06.2023.

kK

With reference to above notice we herewith submitting reply for your kind
perusal as follows :-

We have purchased the land in Sy.No. 59 & 60 of an extent of Ac. 14.20

Cents situated at Pulivendra Village, Tada Mandal, Tirupati District in the year
2006 and doing agricultural in the said lands.

We state that in rainy seasons due to heavy floods our lands will be filled
with rain water and our crops are getting damaged and heavy loss, due to this we

have filled the said land with river mud by getting permission from related
department authorities.

We state that we have filled the river mud for agricultural purpose only, and
not to do any other commercial activities.

Thanking you Sir,
Yours faithfully,
] o ;
W\ oo @)

(N. Arunachalam)





